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wages payable in Cash and kind in tne 
various States/Administrations is appen- 
ded. [See Appendix CXXVIII, Annex- 
ure No. 99]. In some other States it 
has been notified that workers may be 
paid partly in cash and partly in kind. 
It is difficult to indicate the average 
fates  of wages. 

(b) International comparison of wages 
are subject t0 many reservations, it is 
particularly so with respect to agricul- 
ture than for other activities. The na- 
ture of the work carried out by thfl 
different categories of farm workers and 
the length of the working day and week 
show considerable variation from one 
country to another. Seasonal fluctua- 
tions in agricultural wages are more im- 
portant in some countries than in others. 
As such strict international comparison 
of wages in respect of agricultural work- 
ers is difficult. However, some informa- 
tion regarding wages in agriculture in 
certain countries of the world is avail- 
able in table No. 21 of the Year Book 
of Labour Statistics 1982 published by 
the international Labour Organisation, 
Geneva. 

 

 
Refusal to LPG refills to Army Person- 

nel  on  transfer 

2816. SHRI ROBIN KAKATI : Will 
the  Minister of ENERGY be pleased to 
state : 

(a) whether Government are awarei 
that families of army personnel are fac- 
ing a lot of hardship due to Gas Agency 
de'alers' refusal to provide LPG refills to 
old LPG consumers on transfer to other 
siations   particularly   in   the   Contonment 

. outside the Municipal limit in 
Bhatinda District (Punjab) and Ganga- 
nagar  District  (Rajasthan);  'and 

(b) if so. what are the reasons there- 
for and the action proposed t0 be taken 
by Government in the  matter. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PETROLEUM IN 
THE MINISTRY OF ENERGY (SHRI 
GARGI SHANKAR MISHRA) : (a) 
and (b) A representation regarding sup- 
ply of gas connection in are'as falling 
outside the service jurisdiction of LPG 
distributors has been received and is un- 
der examination. 

Creation of Office    of 'Emeritus 
Chairman 

2817. SHRI DHULESHWAR MEENA. 
Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleased 
to   state: 

(a) whether Government are aware 
that some public limited companies have 
created an. office of 'Emeritus Chairman', 

(b) if so,  which are these companies; 

fc) whether  this office is envisaged in 
the  Companies  Act  or  the  Rules  made 


